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The Department of Tourism has con-
tructed and comr;nissioned 1& Youth Hostel 
in the country at Amritsar, Dalhousie, 
Aurangabad, Bhopal , Oarjliog, Jaipur, 
Madras, Punchkula, Patllilop, Panaji, Puri, 
Gandhinagar, Hyderabad, Nainital, Trivan-
drum, Mysore, Pondicherry and POft Blair. 
The Youth Hostels have 44-46 bed accom-
modation. The accommodation charges are 
Rs . 5/- in the plains area and Rs. 6/- in 
the hill areas, per person per day. TiJese 18 
Youth Hostels were constructed at a cost of 
Rs. 109.16 lakhs. 

Be ides the above, as part of the Mini-
try's drive to promote domestic tourism, 
mine Tourist Bungalows were constructed in 
the Fourth Five Year Plan period at Porban-
der, Ludhiana, Rameshwaram, Darjeeling, 
Jaiselmer, Dharamsala, Mantralayam, 
Warangal and Sewagram. These Tourist 
Bungalows are being managed by the State 
Govanment. The construction co t of 
the c Bungalows was Rs. 7)'17 lakhs. 

In the curren t Plan 1980-85 it j propo-
sed to construct nine more Youth Hostels in 

C the Eastern and North Ea tern States at 
f Patna, Namchi (Sikkim), ShillongJ Gauhati, 

Imphal, Itanagar, Aizwal , Agartala and 
Dimapur. These are in various stage of 
implement~tion. The estimated cost of con -

o tructioo of all the e Tourist Hostel in about . rl 
Rs. 280lakhs. 

f The Ministry of Tourism has also regis-
I tered a Society called Bharatiya Yatri Avas 

. ~ Vika Samiti for construction , e;:xpa.n ion of 
Yatrikas (Dharamshala jMu afil'khanas/Sarais)) 
to help Domestic/Pilgrim Touri sm allover 

lw the country, particularly from the weaker 
Ire sections of society . This Ministry has so far 
[ released Rs. 15 lakhs to the Samiti. The 

Samiti ha s already constructed accommoda-
tion at Amarkantak. The construction of a 

\1Yatrika each at Chitrakoot and Vrindavan 
1\ is in progress. The Samitj is finalising the 
[{formalities for the construction of Yatrikas 

. leat a number of other pilgrim centre . The 
! 19Ministry of Tourism has al 0 set up the 
r'ndian Institute of Mountaineering and Trek-
gking to give mountaineering training to the 

. Indian Youth. The Ministry has also relea-::0 sed Rs. 12.88 lakhs for purchase of Trekking 
)r . 

equipmpnt to the Gov~rnments '()f Uttar Pra-
de h and West Bengal. 

In consul tation with the State Govern-
ments , the Ministry of Tourism has identified 
61 travel circuit with 441 Toud t Centres. 
These wil I be developed as tourism infra-
structure for international as well as domes-
tic tourist traffic and will be taken up in a 
pha ed manner ubject to availability of 
funds and are their interse priorities . The 
funds to the development will be pooled 
from Central /State/Private source. In addi-
tion, the Ministry of Tourism has contribu-
ted Rs . 3 lakhs toward the cost of construc-
tion of the building of the Youth Hostels 
A. sbciation of India in New Delhi and also 
Rs. 6 lakhs towards the construction cost of 
Vi hva Yuvak Kendra. Circular Road, 
Chanakya Puri, ew Delhi. The Mini try of 
Tourism ha been releasing R. 12,000/-
annually toward the salary of the Wardan 
and A sistant Warden of each Youth Hostel. 
This Ministry also release Rs. 10,000/- per 
year for office expenses of Youth Hostels 
Association of India. New I.:elhi. This Minis-
try ha also con trueted the 558-room/1264 
bed A hok Yatri Niwa at New Delhi to 

cater to the requirement primarily of domes-
tic t uri t . 

Bank Frauds 

4345. DR. V ASANT KUMAR PANDIT: 

SHRI K . RAMAMURTHY : 

Will the Minister of FlNANCE be plea-
ed to state: 

(a) what is the number of bank frauds 
occured during 1982 and 1983 (June ending) 
and the tot al amount involved therein; 

(b) in how many case the RBI / Police/ 
eEl have taken the action, the re ult of the 
actions and the money recovered therefrom 
in the above year; 

(c) whether Government propose the sys-
tems and proceduros in the Bank to be com-
puterised; and 

(d) what are the guidelines the RBI has 
given to check the frauds and taking stern 
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action against bank fraud , borrowings, loan 
and guarantees etc? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF F( ANCE (SHRI JANAR-
DHANA POOJARY) : (a) The available in-
formation regard ing the number of frauds 
and amounts involved as reported by 28 
public ector banks to the Re crvc Bank of 
India during the year 1982 and 1983 (up to 
31.3.83) is as fo1l0 ... 5 : 

Year 

1982 

No. of ea es Amount involved 

(R . in crores) 

1983 (upto 

2065 

561 

19.44 

6.31 

3 J .3 .R3) 

Note: (i) The term "bank frauds" generally 
covers instances of misrepresenta-
tion, breach of. trust. manipula-
tion of books of accounts, fraudu-
lent encashment of instrument 
like cheques, draft and bills of 
exchange, unauthorised handling 
of ecuritie charged to banks, 
misfeassance, embezzlemen t, theft, 
misappropriation of funos, conver-
sion of property, cheating, hor-
tage , irregularit ies , etc. 

(ii) All cases of fraud reported by 
bank irre pc tive of the a mount 
involved arc in .:: ludcd in the <; tatc-
men!. The tot al a mount involved 
in the 'e frauds doc not necessa-
rily rcpre enl thl! amount of los 
to banks. 

(b) Information is being collected and, 
to the extent available , will be laid on the 
Table of the Hou e. 

(c) Indian Banks' A sociation is negotiat. 
ing with the Unions to bring about mechani-
sation and computerisation in ban~s, 

(d) Reserve Bank of India ha issued 
detailed instructions to banks advising then 
to strengthen their control mechanisms inclu-
ding the internal audit/inspection machi-
nery, to take note of the warning signals 
like non-submission or iregular submission of 
control returns, arrears in house.keeping, 
affluent living of employees beyond means. 
The banks have also been instructed to mete 
out puni hment befitting the seriousness of 
the irregularity by erring staff member and 
to issue strict instructions to authorities at 
various levels to desist from the unhealthy 
practice of grant of advanees . beyond their 
discretionary power or by oral instruc-
tions. 

Flow of Institutiona I Finance in 
North En tern Region 

4346. SHRI SONTOSH MOHAN DEY: 
Will the Minister of FINANCE be plea ed 
to tate: 

(a) whether it is a fact that the flow of 
institutional finance was not adequate resul-
ting in low development of industries in the 
North Eastern region; 

(b) whether the Centre would issue 
directives to facilitate the grant of banking 
loan to local industrie on easy terms~ 

and 

(c) if so, the details thereof? 

I I 

. THE DEPUTY MINISTER IN THE I 
MINISTRY OF FINANCE (SHRI JANAR- " 
DHANA POOJAR Y): (a) The all India 
term lending financial institutions do not 
make region-wi e allocation of funds for ex- , 
tending financial assi tance to indu trial units. t 
Flow of ass istance from the financial institu- II 

tions to any particular region is essentially 
determined by the number of applications 
for assistance received from the region which I 
in turn would depend on the level of entre- i ~ 
preneurial activity in the region and Ioca- I~ 

tional decisions of the entrepreneurs. The, 
locational decisions of the entrepreneurs are " 
influenced by factor such as availability of ' 
raw materials, skilled labour. power supply, J 

basic infrastructural facilities and proximity 111 
to mar~et. The ~nancial institutions extend 




